MINISTRY OF FINANCE
. {Department of Revenue}
(CENTRAL BOARD OF DIRECT TANES)

NOTIFICATION
New Drclhi, tie 18th Decomber, 2015

1. Short ifle and commencement.—{1¥These rules mey be called the Ministry of Finance, Department of Revenue,
Ceniral Board of Direct Taxes, Tax Assistant Group C Posts, Recruitment Rules, 2015,

(2) They shall corae into force on the date of their publication m the Official Gazette,



4 THE

_________-____—___——_____"'——*——________________________
2, Number of Posts, classtfleation ard soale of pay
of pay attached thercio &halt

Grade Fay and the scate
these rieles,

4 Disqualifications.- g PErsdT -

(b} who, having a spouse living,

shali be cligible for appoiatment to the spig PORLS ;

Provided that the Centra) Government may,
applicable to such person and the other pany to

pecton from the operation of this nile,

5. Power to relav—Wherg the Centtral Govemsment is of the opinion that it js necess

»—The numnber of
be as specified in

MOtion 0gRINSE posts in the Re
Shall be made only from Amengst persuns belonging ta the cadras of that

if satisfied that such marria
the marriage and that thera
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the said posts, their classification,
calumns {2) to () of the Schedule anmexed to

Pay Band &

Bion of 5 Cadre Controlling Authority
Region, as indicared agamnst column 1]

Ee wWith a person having a spouse living; or
has entered inko or controered a marriage with any PErson,

8¢ is permissible under rhe personal Jaw
are other grounds for 5o daing, exempt any

Ay of expedient 50 to dn, jt may,

by order and for reasons o be recorded in writing, relax any of the provisions of these rules with respect {0 any class or

PES0NS, in accordanco with ihe orders jssued by the Ceniral Qovernment from time g time in this regard
SCHEDULE
Name of Number of post Classification Fay Band Whether Selertion or |
the past and Non-Selection post
Grade Pay
1 2 K| 4 . .
Tax (12219120153 General Contea] Pay Band-I, Rs. 5200- Not Appiicabie
Assisrant, *Bubject te variarion Services, Growp "C" 20200 + Crade Fay of
depending on workload. Ministerial, Non- Rs. 2400,
|_ Gagcired,
Age llmit for direct pecrits Edycational and other Whetker ApE l]’lm-im'.l of probation,
qualifications  required | angd educational if any
for direct recrults quallficgilon
prescribed  fur
direct  recrules
will mpply in the
Ccase of
promotees
6 7 8 2
18-27 years (Subject to relaxation of upper |1 A degee of | Nt App!icnh[._e Two years for direct
age limit for specified categories of perscns recoghized university recruits (extendghle
Ls per orders issusd by the Cengml or equivalent, and by the vompelsnt

Government from time o timeh

Note: In cese of recruitment through the
Staff selection Commission, the cructal date
for determining the age Limit shall be as

il beving a data cniry
speed of 2000 key
depressions per hour.

authority in
aceordance with the
instructions  issuesd

by the Government
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llt.n

advertised by the S5C. {therwise, the eructal
date for determining the age limit shai] be the
generil closing date and not the extepded
closing dals prescribed for candidates in
Azsam, Meghelayzs, Amnachal Pradesh,
Mizoram, Manipur, Nagaland, Tripurg,
Sikkim, Ladakh Divizsion of lammu ated
Kashmir State, Lahul and Spiti Districi and
Pongi Sub-division of Chamba District of
‘| Himachal Pradesh, Andaman and Micobar
Irlands or Lakshadweep

from time bo time],

Method of recrultment : whether hy direct
recrvitment or by promotion or by
depotation/absorption and perceniage of
the posts to be filled by varions methads

In case of recruitment by promotion/deputailon’ absorption,
grades from which promotiondeputaticnfabsorption to be made

10

11

23% by Promotion and 75% by Drirect
Recruitment.

Promptien ;

Grouwp 'C", viz., Mult-tasking Staff, Lower Division Clerk, Motice
Server, Record Keeper, Sr. Cestatner Operaior in Pay Band-[ with
five years' regular service in the Grade including in the crstwhile
Group "I} having passed i} matricutation EXamination or equivelent
and i} having qualified the preseribed departmenta! examination for
data-entry skill For 5000 key depressions per hour,

MNote :

1. Promotion to the grade of Tax Assistant will be made region
wiza

2. For the purpose of reckoning five years' regular service in the
grade, the service rendered by an inter-region transferes in the old
tegion shatl not be counted in the now region wiich be has joined on
such transfer, if the transfer iz on the request of the afficer concermed,

3. Where juniors who have completed their qualifying or eligibility
strvice are being considered for promaticn, their senjors woeld also
be considered, provided they are oot short of the requizite qualifying
or eligibility service by more than half of such qualifying or
cligibility service or two years whichever is lezs and hayve
successfully completed their probation peried for promotion to the
next higher grade along with their juniors who have whcady
cempleted such quaiifying or eligibility service,

Il a Departmental Promotion Committee exists, what iz jts

Clreomstances in which Union Public

compaosition Service Commission to he consulted in
making recruitment
iz 13
Group 'C"  Departmental Committes  { Promotion Not Applicgble
promotion). PP -
. Addi ACIT{Hgre.) nominated by the Pr. - Chairman
COImiCC Ay
2. Dy. CTT ta be nominated by the Pr. -Member

CCIT{CCA)
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3. Lacal Dy. Commissioner of C&CE - Member
4. One SC/ST Officer nat below the rank of ~Member
DCTT or Liaison

Officer as nominated by the
Pr. CCIT(CCA)

(F. No. HRD/CM/121/08/2014- 15/Dy. Ne.1605/20 13-Ad.VIi}
JATI SINGH MEENA, Under Secy,

.
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